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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 231 OF 2024 /EZ

IN THE MATTER OF
Sri DEBASIS DAS
.... APPLICANT
VERSUS
THE STATE OF WEST BENGAL & ORS.

.... RESPONDENTS

AFFIDAVIT-IN-OPPOSITION AGAINST THE PETITION FILED BY THE
APPLICANT ON BEHALF OF THE RESPONDENT NQ. 9

Most Respectfully Sheweth:

Hindu, by occupation Service, working for gain at Unit No. 702-B, 7% Floor,

i’l, H. K. Srivastava son of Late H. P. Srivastava, aged about 60 years, by faith -

Konnectus, Tower — II, DMRC Building, Ajmeri Gate, New Delhi - 110002, do

. That I am the Deputy General Manager/Project/ E of Rail Land

Development Authority, the respondent no. 9 of the original application

filed by the applicant, as such I am well acquainted with the facts and

circumstances of this case.

2. That I have received a copy of the instant application in compliéxnce with

the solemn order dated 02.01.2025 passed by this Hon’ble Court and I am
(b\ f L2 filing the instant affidavit in compliance with the said solemn order. I have
e gome through a copy of this application and have understood the contents

Q T ﬁ purport thereof. I have been advised to deal with/or traverse only

 tho points of the said petition and to refer to only such facts which are

¥
') Efé' fant and material for disposal of the lis involved in it.
Y
o \%{Eﬁ, e and except what are borne out of the records or specifically admitted
‘ AN

=~ by me herein below, I deny and dispute each and every statement and/ or
allegation or submission made in the said application and put the

applicant to the strict proofs thereof.



4. That before dealing with the instant application I would like to bring
certain material facts on record before the Hon’ble Court for proper

appreciation of the matter.

a) Vide No. 2019/LML-II/02/03/Pt.(134) New Delhi, dated 25.07.2019
the Ministry of Railways (Railway Board), Government of India
entrusted the site at Salt Golah, Howrah, Eastern Railway for

commercial development to the Rail Land Development Authority.

A photocopy of the said letter dated 25.07.2019 is attached hereto

as Annexure — ‘R-9/1°.

b) Subsequently, RLDA vide letter dated 01.12.2020 being D.O. No.
RLDA/2018/Coml/BD/Golah. HWH(ER)/ 1147 requested for NOC from
the Chief Secretary, Government of West Bengal for commercial
development of Railway Land & Colonies in West Bengal in pursuance
of their mandate for redevelopment of vacant railway land across the

entire Indian Railways for generating non-tariff revenues.

A photocopy of the aforesaid letter dated 01.12.2020 is annexed as

Annexure — ‘R-9/2°.

c¢) The answering respondent vide letter dated 02.03.2023 being memo.
no. RLDA/2018/Comml./BD/Salt Golah, Howrah (ER)/1147 placed
before the Divisional Forest Officer, Directorate of Forest, Howrah
Division, a ‘Plantation Plan’ in respect of the proposed construction at
L. R Dag Nos. 28 to 42, Khatian No. 14 of Sheet No. 33, LR Dag No. 177
to 202.215 Khatian No. 101 of Sheet No. 34 LR Dag Nos. 95 to 121, 123
to 137, 222 L.R. Khatian No. 32 and 34 of Sheet No. 41, LR Dag No. 1
to 65, Khatian No. 3 and 4 of Sheet No. 42, LR Dag No. 34, Khatian No.
4 of Sheet No. 43, LR Dag No. 9, 10, Khatian No. 7 of Sheet No. 44 of
Mouza Golabari, PS Golabari, J.L. No. 1, District - Howrah, Post Office

- Salkia, School Road (Salt Golah on western bank of Hooghly river in
‘Howrah, West Bengal}.

A Photocopy of the letter dated 02.03.2023 is annexed herewith

and marked as Annexure — ‘R-9/3’.

The answering respondent prayed for permission before the respondent
no. 11 vide letter dated 11.04.2023 ©being memo. no.
RLDA/2018/Comml./BD/Salt Golah, Howrah (ER) /1147 for felling 51
(fifty one) number of trees at the construction site which was causing
obstruction in the construction and thereby undertaking to maintain

1098 trees (963 new and 135 old) in place of 255 trees as per the
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f
required criteria under Forest Conservation Act 2007. Against the said

prayer, the answering respondent received the approval from
respondent no. 11 vide their letter dated 20.04.2023 memo. no.
1528/28-2. The answering respondent also received clearance vide

certificate no. 02/CC/HD/B/23-24 dated 20.04.2023 for plantation of

963 new trees.

Photocopies of the letters dated 11.04.2023, 20.04.2023 are

annexed herewith and collectively marked as Annexure - ‘R-9/4".

e¢) The respondent authority vide letter dated 25.08.2023 being memo. no.
RLDA/2018/Coml./BD/Salt Golah, Howrah (ER)/1147 (Part -3)
submitted to the respondent no. 11 an undertaking made before the
West Bengal Pollution Control Board (WBPCB).

Photocopy of the said letter dated 25.08.2023 along with the said

undertaking is annexed herewith and marked as Annexure — ‘R-9/5’.

fy The answering respondent received permission for felling trees from
(\\. respondent no. 11 vide certificate no. 26/FP/HD/B/23-24 dated
{ 31.08.2023 in respect of 51 trees.

Photocopy of the permission dated 31.08.2023 is annexed herewith

and marked as Annexure - ‘R-9/6’.

The respondent authority vide letter dated 27.10.2023 being memo. no.
RLDA/2018/Coml./BD/Salt Golah, Howrah (ER)/1147 (part-3) made

an application for extension of time for tree-felling in respect of the

permit which was granted by DFO, Howrah Division being no.
26/FP/HD/B/23-24 dated 31.08.2023 as the tree felling work could

not be completed within the prescribed time due to high rainfall etc.

Photocopy of the letter dated 27.10.2023 is annexed herewith

and marked as Annexure — ‘R-9/7°.

h) The answering respondent vide letter dated 12.03.2024 being memo.

no. RLDA/2018/Coml./BD/Salt Golah, Howrah (ER)/1147 (Part-3)

X i wé»frxgquested the respondent no. 11 to grant further permission as the area
“afthe land was changed from 17.41 acres to 20.62 acres and thereafter

gain on vide letter dated 20.03.2024 ©being memo. no.

//ﬁ reminder request before the said authorlty

A photocopy of the letters dated 12.03.2024 and 20.03.2024 are

annexed herewith and marked as Annexure — ‘R-9/8".
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i) The answering respondent made a plantation programme of trees vide
letter dated 20.03.2024 being memo. no. RLDA/2018/Coml./BD/Salt
Golah, Howrah (ER)/ 1147 (Part-3)

Photocopy of the letter dated 20.03.2024 is annexed herewith

and marked as Annexure -~ ‘R-9/9".

j) The answering respondent after receiving clearance from the
respondent no. 11 being certificate no. 01/CC/HD/B/24-25 dated
29.04.2024, obtained sanctioned plan vide building permit no. SWS-
OBPAS/1902/2024/0761 dated 13.06.2024 from concerned authority
and the same was intimated to the respondent no. 11 vide letter dated
18.06.2024 being memo. no. RLDA/2018/Coml./BD/Salt Golah,
Howrah (ER)/1147{Part-3).

Copy of the said letter dated 18.06.2024 is attached as Annexure —

‘R-9/10".
& k) Subsequently, vide letter dated 08.07.2024 being memo. no.
4\ RLDA/2018/Coml./BD/Salt Golah, Howrah (ER)/1147(Part-5) and

subsequent letter dated 25.07.2024 being memo. no.
RLDA/2018/Coml./BD/Salt Golah, Howrah (ER)/1147(Part-5) the
respondent no. 11 was informed of the problems which were being faced

by the answering respondent due to dangerous growth of some of the

trees, creepers and bushes seeking permission to trim/cut some trees/

tree branches/ and uprooting creepers/ bushes accordingly.

Photocopies of the letters dated 08.07.2024 and 25.07.2024 are

annexed herewith and marked collectively as Annexure — ‘R-9/11".

In response to the aforementioned letters requesting permission for
cutting dangerous trees/ tree-branches/ uprooting creepers/ bushes,
the respondent no. 11 vide letter dated 05.08.2024 being memo. no.
"15/28-2 informed that no permission was required in respect of
rimming/cutting branches in terms of the provisions of West Bengal
Trees (Protection and Conservation in Non-Forest Areas) Act, 2006 and
the West Bengal Trees (Protection and Conservation in Non-Forest
Areas) Rules, 2007 in certain cases. The respondent no. 11 further
informed that as per the field visit report there existed 145 (approx.)
nos. of trees at the construction site which were situated on the
dilapidated building, taking the ground level as the building level, and

directed that the same be included in the tree felling proposal and



accordingly new marking list be submitted with tree planting details

maintaining 1:5 ratio.

Photocopy of the aforesaid letter dated 05.08.2024 is attached as
Annexure — ‘R-9/12°.

m) Thereafter, the answering respondent vide letter dated 08.08.2024
being memo ne RLDA/2018/Coml./BD/Salt Golah, Howrah
(ER)/1147(Part-5) informed that as per the approved plantation plan
they are already planting 1203 trees against the requirement of
plantation of 1100 nos. of trees (against felling permission of
75+145=220 trees). However, the respondent no. 11 vide letter dated
12.08.2024 informed that about 221 no. of tress were being felled
instead of initial 75 and later 145, thus revised integrated plan of
plantation was required covering all the 221 nos. of trees. Thus, the

answering respondent submitted a revised plan vide letter dated

¢ 13.08.2024 being memo. no. RLDA/2018/Coml./BD/Salt Golah,
\“‘« Howrah (ER)/1147(Part-5) and also submitted Environmental
4 Clearance dated 14.08.2024 vide memo no EN/T-1I-1/481/2023 and

also a revised plantation plan vide letter dated 14.08.2024 being memo.
no. RLDA/2018/Coml./BD/Salt Golah, Howrah (ER)/1147(Part-5).

-

Photocopies of the letters dated 08.08.2024, 12.08.2024,
13.08.2024, and 14.08.2024 are annexed herewith and collectively

marked as Annexure — ‘R-9/13’

n) Thereafter, the answering respondent received the memo. no.
2809/28-2/2024 dated 16.08.2024 from the respondent no. 11 seeking
certain clarifications and requesting revised/ re-submission of some
documents and in respect of the same a reply dated 16.08.2024 was

given to the respondent no. 11 on the same day.

20.08.2024 and permission for felling of 220 trees vide permit no.
23/FP/HD/B/24-25 dated 20.08.2024 .

Photocopies of the aforesaid certificate and permission both dated

20.08.2024 are annexed herewith and collectively marked as Annexure
- ‘R-9/15".



p) Later the answering respondent made an application for extension of
time for the permit for felling trees due to several reasons, which was
expired on 19.10.2024, vide letter dated 24.10.2024 being memo. no.
RLDA/2018/Coml./BD/Salt Golah, Howrah (ER)/1 147(Part-5) and the
time was further extended by respondent no. 11 vide letter dated
19.11.2024 memo. no. 3619/28-02/20247-25 up to 18.12.2024.

Photocopies of the aforementioned letters dated 24.10.2024 and
19.11.2024 are annexed herewith and collectively marked as Annexure
- ‘R-9/16".

5. That now the respondent herein is dealing with the allegations made in

the original application in seriatim as follows:

A) That the statements made in paragraph nos. 1, 2 and 3 are matters of

records and no specific reply is required.

B) That the statements made in the paragraph no. 4 including its sub-
paragraphs 4(a) to 4(f) are strongly denied and disputed except what
are matters of records. I submit that the developer firm has been duly
engaged for development of the land for commercial use comprised in

"{ the premises known as ‘Salt Golah, Howrah’ as per the decision of the
Ministry of Railways, Government of India under the Railway Act 1989.
The developer firm had started felling of the trees and clearing of the
shrubs and bushes only with and after getting the due permission of

the appropriate authority as mentioned in paragraph no. 3 above.

C) That the statements made in paragraph 5 — 10 do not relate with the

respondent No. 9, hence it is not prudent to comment on these paras
on merit, however, it is respectfully stated and Submitted that proper
permission has been obtained time and again from Forest Department
with regard to felling of trees. I crave leave to present any other or
further document to prove my bona fide, if desired by this Hon’ble
Court, at the time of hearing.

}ff)). That I deny and dispute the statements made by the applicant in rest
-»é;i::ﬁ_the paragraphs of his application. It is humbly submitted that the

iswering respondent is duty bound to follow the legal provisions, and,

if nas always acted as such in obedience of the same all along, following
/the due process. As such, the instant application is not tenable and
none of the grounds made out by the applicant is defensible. There is

no cause for interference by this Hon’ble Court,



6.

I humbly submit that the instant application is vexatious, arbitrary,
harassing, devoid of merit and the same should be dismissed with costs
against the applicant. This Hon’ble Court may be pleased not to entertain
the instant application on merits and reject the prayers as made therein
and further be pleased to dismiss the same as the applicant is not entitled
to the reliefs sought in his prayers. This affidavit-in-opposition is humbly
submitted before Your Lordships for doing conscionable justice in the

matter,

7. That the statements made in the paragraph nos. 1 to 5 are true to my

knowledge and belief and rest are my respectful submissions before this

Hon’ble Court.
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VERIFICATION

2095

Verified by the deponent above named on this ..... day of March, 2025 and say
that the contents of this affidavit made in paragraph 1 to 6 are true to my
knowledge and statements made in all paragraphs are derived from records

which I verify and believe to be true and rest are my humble submission before
this Hon’ble Tribunal

Identified by me

2D

VAIBHAY KUMAR

Advocate :
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CRRIML -1/ 02; 8418 124 Row Dedhi, datedg v 0/ 2018
e Chalvman,

ol and Development Aulacricy (RLDA),

Rea Safdarjung Raibeay Station,

New Deliv -~ 110 021

.

. Sulr Lol o site 8l % Golalah, Lowran, Eastore Raitway (883 0 o
¢ o s s develunawnt o BEDA.
4 A be o atiw oo Serbion S{DXIZHE) f Ralways At 1989 and Clause 5 af the Baf tang
TN s Ao '""f".r.“.son) Redag 007 Micistry nf Selways has geogled o aniyst
W Mensonsd delone o RLEA Tor commertial development
X Name of site TRailway | Area
C 0 sen Guialen towrzh, 7T TER T TBa3He
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The Aathorily is hereby ossigned and autherized to discharge the functions as provided
iy Soction S{ON2Yi; of Redhwaws Ack, 1999 o exercise powers as provided under Section 48 of
bne eilwaye Aot 1959 and Rall

21 Land Development Authority (Constitution) Rulas 2000

The Authority should tsre necessary action Lo collect relevant docoments and other
satade froen the oo weerned Zoval Raliwey, The Zonal Rodlway is also recuested to sdend =0
o ooy o the futhodty o fuo¥sh  the reb-g o eagr s petaining
wenn v sres

Kindry acknowiedag receipt of this letter,

B a Iy feé $L )
Joint D:rectcf/ L &A
Soabweay Boarg

Copy tu

Ganaral Manager, ER wort CPDE's latter No.W(G} 336/0/RLDASHWH DIV Sites ¢
HH.07. 2018 tor raking available 2k relevant documents to RLDA,
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8o RLIAZIB 0 ;‘BL’MG(‘.\Iah.t-tWEE(F_-R}r‘! ¥ New Dedhy, dosted .0 5. 2034
I“R—A"M- S‘\'\-“-'; ‘J"Ez'»- e .
P an&‘-—ua,ﬂ:-f ,

SBub: NOC tor Gammaccial Develepmen of Radway tand & Colonies i Wit
Bongat (WR) :

Rel. ) M/e Rallway's letler No. 20194 MB WO2/050 (134, dt 25 07 2010
) Mio Railway's lottor No. ~20T/LML-11/2/9 (103), ot 18 085 D014
, 1) M/a Rajlway's letter Mo, 201 TLMBAVC S 2/0025021 G 17 10 7018
" vy Bitnstoy of Housing 8 Wban Affars lottor Ba i 1401 JOS/2016 U
dafed 13 11 20179 addresaed te Chief Secratanns ot al the Statosst ) Ts

RLDA has been given a4 monddte of redevaiopment of vacan! ratdway  Rarng
acrons the ealire Indiun Ralways, Presanlly 84 colonios have boon ontrusted W KRLOA
and we have ateady finalized the Developer for Guwshair colorsy  While we are
working on other colomes and Maslor Planning of some of thase colomes has boon
finahzed in consultation with Zonal Railways.

2 in tonmes of Section 4(0D) of Ratlway Act, 1989, RLDA has 1o thscharge tunachions
and eaxercise such powers of Cenlral Government in relsbon (o {(he development of
Ruiway Land, s aroe specticatly assignod 1o I by Central Govermment

3 Ministry of Railways has beea given o shif target of gencrating non-tantt revonuos
by the way of development of surplus railway land across the country  Accordingly. Rail
Land Development Authosty {RLDAY hos been entruztod with 92 land parcols, &2
Raiwny Swtons, & 84 Colonies tor devalopmicnt/radevalopmient in vanous Farls of tha
country  Ta begin with RLDA has teken-up redevelopment of Howrah Riy Siation and
O3 fand parcuis/coloeny devoloprment sites n the Howrh Murucipad Corparation Arcas

e It torms ot Sectron 11 of Rallways Act 1989, Rudwiy 15 empowered to dovalop
any Radway Land for commercial use and accordingty has the power o approves The
Master Flans for developing any Railway Land for cormmercixl use lying within the
damain of Raitways/ RLDA In torms al docswon dated 03 10.2018 of the Union
Cubnnet  “Rodways»At DANRISDE shall consult urban  locsl bodiersiothor stetutory
atdhoriies wililn Spproving s planzg i leims of power confercad to it a8 par Saction-11
of Ramway Act, 1889 so that ihe dovoefopmant in FReibwesy Pued 1y hermonious with
surrourichrig  deveiopent ganaiafly  following  the Natronat  raesi Orentact
Duerispprnent ¢ I'OFR Pojicy. No change of land use iz raqQuired FPaN india fy
Raitwayz for developing Rallvway tand for commarcial asa™ This decision of Union
Cabinet nas boen cormmunicatad by Minigiry of Hlousig andg Urban Aftairs o Chioed
Seorctunes of Wl e States AUTS vide lenter undar cof -5,
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G. W= thoretore, e
DAy pledse be qiven
those land p
areas thew

quaested that NOC tar Commarcial Dovelopmant as tequested
It's worth mentioning that the developmentiedevelopmant of
arcets of radway tand wilt sputl 3 wave of development ¢ the Surrounding
Ly creating & win wan situston for st tha stake halders,

ATaC T R M?&AM‘ ,

Yeours Sincaraly,

{Ved Parkash Dudeja)
Shri Atapan Bandyopadhyay,
"The Chiat Sacratary,. e
Govl. of West Bengal . -
Habanna (13th Floor}, 7~

225, Sarat Chatterjoe Road, shﬁ;gm:, ;
Howrah-T11102.- LT e e
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SAHMTE S Cotrs CBLE Al Deene Bewean oRad D0 datec 072 03000
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The Divisional Forest (e
Drectoraie of Forest

Howraly Divigion

Balraa Park, Smadivm Uompios
5.M G Road 11+ Floon

Fowrady

Eeg  Proposed Comstruction at L R Dag Nos. 28 to 42, Kbatian No. -14 of Sheet
No. 33, LR Dag Ne 177 to 202.215, Khatino No. 181 of Sheet No. 34, L.R.
Dag No.95 fo 121, 123 to 137, 222 Kbaitan No. 32 and 34 of sheet No, 41,
L.R. Khatian No. 32 and 34 of Sheet No, 41, L.R, Dag No.1 to 65, Khatian
Wo. 3 and 4 of Sheel No 42, L.R Dag No. 34, Khatian 4 of Sheet No.43, L.R.
Pag Ne.9,10, Khaitan No.T of Sheet No. 44 of Mouza- Golabari, P.S.
Golabari, J.1. No.1, District ~ Howrah, post Office - Salkia, Schoo! Road
{Salt Golah on western bank of Heoghly river in Howrah, West Bengal) {said
Land}

Suly  Approval of Plantation plan

Licar Sivs.
o Renl Land Development Authority {RLIDAT Is & Statutory Authoriiy under the

aiid (=3

Miustey of Ruibways setup an Amendment o the Radlvay Aot 1889 and

vipndated for comomen development of Rallwavs lund as owrusted by the
Cenwal Gpvernnwn: lor the putpose ol gonerading revenue by nonsthrifd
MUAKRIes

20 1o terms of Section 4 (D) of Radways Act, 1985, RLIIA has o discharge (uncrion
and exeruise such powers of Centrad Gravornment inorefation o the development
of raihway fand and as are specifically assignoed fo it by Central Governmoens,

300By a Letrer dated 2959 Juiv, 2019 ot Directors L&A Rudbway Board  hins

entrusted the said prece and pareel of land measurmy 8.83 Ha i Salt Golah on

the Eastern Bank of Hooghly Mives ino Howrah Munmopal Corporation to BLDA

[
for s commurew Desclepinent i term of section < (D) {Q) i of Rablway Act,

Recsived conterts withaut verfication

Y e - . i
2 Blark 64 052023
i  Officer
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3. Cowv of Chutlan

4. Proposed Building Plag

5. Plantation Prograomme
. Project Repor
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Thanking You,

= £yt

Chied Project Triutaser,

Rail land develonpment Autharity,
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Antexvre - R-q /4

RLDA 2018/ Comml 7B iy Godab, Howrar ERy 4

7 Geeted PLOG200

o

iy

The Divisional Forest Cificer
Directorate of Forest

Howrah Division

Daimia Park, Stacium Complex
5, W G Road {17 Floor}

Howran

Sub:  Permission for fefling of 51{fifty cne} no of trees at 1,Acharys Tulsi Marg, Ward no-13,Pincode-
711103 (earlier known as Sallde School Road on western bank of Hooghly river in Howrah,
West Bengal] (said Lend)

Ref:  This office letter of aven no. dated 02.03.2023

Dear Sir,
This is for your kind information #4745 PS groug Realty Pvt Lid olanned to multistoried residential
cum commercial project a1 the 2above mentionad site.

There are 5S51ififty-one) numbers of trees falling inside the building layour as shown in the
drawing attached herewith for your reference. These trees are required to e felled due to the
construction of the project. We are willing 1o maintain 1098 {One Thousang Ninety eight} treas
(963 new and 135 oid } shall be retained In place of 255{Two fifty five) nos of trees which is the
required criteria a5 per the Forest Conservation Act, 2007,
Regarding this, following documents are submitted by M/fs S Group  for your perusal:

1. formt{ C)
Land records
Updatad planiatior plan
Ministry of Railways Memg no-20109/UML-H/2/11{133] dated 30.01.2020 for conversion

oo

We hereby request you to kindly grant the necessary permission to fell these trees at the
carliest.
Thanking you,

£

Chicf Project Mahager,
Rall Land Development Authority,
-5 Kolkata,

Berewsg conents wilhoul varificatios

L]
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Government of West Bengal
Directorate of Forests
Qffice of the Divisional Forest Officer,Howrah Division
5 M. G. Road, Dalmia Park, Stadium Complex {1 Floor), Howrah-711101.

Phone & Fax-033-2641-1772, E-mail : dfohowrah@gmail.com

| No. 1528/28-2 Dated.: 20/04 /2023 |

/o
Shri Sunit Kumar Moendal,
The chief Project Manager,
Rail Land Development Authority,
Kolkata.

Sub:- Approval of Plantation Plan and issuance of Certificate of Clearance thereby.

Ref.:- Your office letter no. RLDA/2018/Comm}./BD/Salt Golah, Howrah (ER)}/ 1147,
Dated.; 11.04.2023,

Sir,

With reference to the subject cited ahove, kindly find enclosed herewith drawing Plan of Plantation
as showing no. of trees in the following areas -

1. Khatian No. 3 of Plot no. 28 to 42 under Mouza-Golabari , sheet No. 33

2. Khatian No. 72 of Plot no, 100 to 115 and 118 to 140 under Mouza-Golabari, sheet No, 41,

3. khatian No. 4 of Plot No. 1 to 27, 29 to 62, 19/63, 60/64,6/65,12/66 of Mouza Golabari, sheet No. 42,
4. Khatian No. 5 of plot no.1 of Mouza-Golabari Sheet No. 43,

5. Khatian no. 13 of Plot No.9 and 10 of Mouza Golabari, Sheet no. 44 of LL. No.- 1, P.S.-Golabari, P.O.-
Salkia, Dist.-Howrah.

The same is hereby approved and returned herewith for hecessary action as well as Certificate of
Clearance for expansion project mainly for construction of residential building in above mentioned area
isissued from this end.

Enclo.:- As stated ahove.

Divisio;luaf Forest Officer

ﬁ”fﬁ&-ﬁz{)wmh Division
| No. 1528/28-2 o Dated.: 20/04 /2023 |

Copy forwarded for Kind information to the:-
1. The Range Office, Howrah Urban S.F. Range.

LU~ Niranta Mitrg

Divisional Forest Officer
Howrah Division
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No.RLDAf2018/Comi./BD/Salt Gotah, Howrah (ER)1147 {Part-1) Date: 25.08.2023

The Divisional Forest Cfficer

Directorate of Forest

Howrah Division

Dalmia Park, Stadium Complex <
5, M G Road (1% Floor)

Howrah

Sub: Submission of PCB documents for Commercial cum Residential Development on
raitway land parcel admeasuring 17.41 Acres at 1 Acharya Tulsi Marg,(Salkia School
Road)Howrah-711101, Ward no -13, of Mouza Golabari,P$, P5~Golabari,Ps, L.L No-, District-
Howrah, P.0-Salkia ,Salt Golah on the Western Bank of Hoogly River in Howrah (West
Bengal}.

Ref: Undertaking dated 04.05.2023

Dear Sir

With reference to the undertaking dated 4™ May 2023 {copy enclosed), we are submitting the PC8
documents for your kind perusal.

Itis confirmed that all conditions as mentioned in the undertaking will be adhered. Please issue the trea
felling permission as requested in the undertaking submitted earlier.

Thanking you

Sincerely Yours

B
DA: As above \,ﬁ*\()J\er K3 ¥

(H.K Srivastava)
DGM/Project/RLDA, Dethi
Nodal Officer
{Authorized Signatory)

Copy to: (i) CPM/Kolkata for kind information please.
o varinahoh
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THE KOLKATA GAZETTE, TXTRADHEDINARY, FEBRUARY &, 2007

Form - Ik
Form for Permission for Felling / Disposing of Trees in Non-Forest areas
[See Rule 5 {27]

Permit No.:

Whereas the applicant, Sri/Smt./Massrsi JAl ddu i 21508408 s Aulbant,

& P L ) P ;f . - = % A a & . 13 &is}ﬂ 2
Address: JRULAT - FOL: .é?.c,gf%ﬁf%ﬁ} Konneebus Towen 1L DR b
. £ Frt it T N LLEL % ~ P .
submitted af & plications with e ég?éf'scrzbcf S8 Ot ﬁé&ﬂf@ﬁé%@&ﬁ.mr permission for felling /
disposing of trees for the purpose of (amd é}g{m—?}oﬁz <) 'fﬁ'w%ﬂg&’?‘éflﬁf{@—!—%m the following site :
Covmwienrelad buildl g

(2) Location: Howrads ?”3&&%{&{{5&/{ Mﬁ&?&f&éﬁ'n

+ { . =y
. ) i )
{b) Details of Plot(s) of Land . ....... ﬁ'sfgﬂ?' ..... ‘""}é P&mﬂ& ............... vreessirsesaresanies .

».-”AND Whereas the undersigned is satisfied with regard to the legality of documents towards the proof of
ownership or lease of the land on which such tree stands :

‘. 7“ND Whereas the purpose for which the trees are required to be felled is in conformity with rule 4 (1) of the
West Bengal Trees (Protection and Conservation in Non-Forest Areas) Rules, 2006

AND Whereas an inquiry in the prescribed manner has been carried out on/"’g’wg‘? ..............................
and the undersigned has examined the inquiry report with due care;

AND whereas the land in question belongs to the / ............................... Tea Garden and the applicant
has produced a specific scheme framed under the provisions of the Plantations Labour Act. 1951 for utiliz-

ing the sale proceeds strictly for the purpose of welfare of the labourers;
)

AND !W ereas the applicant is a developer who has already obtained a Certificate of Clearance No@g’\/‘:’gf
R AR L AEER T dated. 20042225 Issued by the undersigned and sanction of the building / construction

plan by the sanctioning authority. ViZ.....cveeirenne. Arosen SR U PRPON vide his letter
NOuvrirrenrmerarssrnemrseerenereressrns D8 i s serensseases

«" AND Whereas it is found on inguiry that the proposed felling will not alter nature or cheracter or mode of
use of the land.

CR

— .

]

T he‘kﬁﬁﬁg{gﬂﬂ;ﬁm@duced the requisite permission under section 4C of the West Bengal Land Reforms

-t R
-2
"mu,w/,,-;
c:)'lr "

FE VARG
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THE KOLKATA GAZETTE, & CTRAGRUDINARY, FESRUARY ¥, 7997

And Whereas the applicant has deposited the prescribed secrity sinount for planiatien of twees to the un-
dersigned; :

OR

*

The applicant has been exempted by the undessigned -+ oo o000 e o
(2) of rule 6 of the West Bengal Trees (Protection 0 oo

) B Is
ot has expressed ! .
5 AN o P - = -

GR

The applicant is a developer and not roquired 1o depasit the seonvity smont,

* Strike off if not applicable.

* Strike off the option which is not applicable.

ﬂ¢~"1§?ow, therefore, in persons to the power conferred under sub-section (1) of section 5 of the West Bengal
Trees (Protection and Conservation in Non-Forest areas) Act, 2006, the vndersigned permits the applicant
to undertake the felling of the trees as included in the Annesure.

»

The undersigned aslo permits the applicant {not a dew’ioper) under the first proviso o section 8 of the West
Bengal Trees (Protection and Conservation in No;*g--’"%' orest Areas) Ast, 2006, to Plant only number
of trees instead of the number prescribed under sub-rule (1) of sule 6 of the West Bengal Trees (Protection
and Conservation in Non-Forest Areas) rules 247, OR permits the applicant to plant....................number
of trees over differnt plots(s) of land {as indi.“ted in Condition No. 3 below) because (give veasons) ..........

semvenan srerersinnnneseenennn, Which is in conformity with sub-rule
(2) of rule 6 of the west bengal trees (Prifection and Conservation in Nan-Forest Arcas) Rules, 2007;

i
------------------ B L R LI R T Y T Py sareriaatanrrasranas

*~The permission as given above is subject to the folfowing conditions ;-

L3
. . . 8 Rl R RN VAR, ’
This permit is non-transferable and valid only up to...-2 L L0 Tetiiors

1. The applicant (if a developer) shall take up plantation of trees in accordance with the approved plan-
tation plan and the Certificate of Clearance within........ cremrennnnen RONER(SE from the date of sanction
of the building / construction plan by the sanctioning suthoriv; . . ~

% PioemAniion oK Shall b L b a,f&iéifg; ; ‘”ﬁ‘?gxw S NG~ fﬁﬁffﬁx-/;fﬁ{g/e?égz%ﬂ
PL-00-04- 2023 ,axiter @m,éfargf om o Gt feriel i taek, B4 e e fanin His by

2 Mo ant (if not & developer) shail take up plamtanion 6. o e number of [15=1 SN
S

2
arefi 11
R R T Y Y P TP F A Y] e LTI

-

is parmil;
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THE KOLKATA GAZETTE, EXTRAORDINARY, FEBRUARY 9, 2007

™

As provided in section 10 of the West Bengal Trees (Protection and Conservation in NOn-Forest
Areas) Act, 2006, the applicant (if not a developer) shall start preparatory work for plantation within
sixty days from the date for permit or the date of receipt of directions from the undersigned, as the
case may be, and shall undertake plantation for trees in accordance with such dircations;

g

.~ The applicant shall inform the undersigned in writing immediately on completion of the plantation of
trees;

£
L

. ..~ The applicant shall, within a week of carrying out felling of trees, submit.a report to the undersigned
indicating the total number of logs ad firewood produced ugainst each species;

. -Stamps of the felled trees shall be retained for a least one month from the date of felling.

7 e

-y

- .~ The telling and carriage of trees shall not be carried out after the sun-set and before the sun-rise.

o

8. - This permission is subject to the provisions of the West Bengal forest (Establishment and Regulation
> of Saw Mills and Other Wood-based Industries) Rules, 1982 and The West Bengal Forest Produce
Transit Rules, 1959.

9..~” This permit should be produced for inspection on demand to the undersigned or any of the authorities
specified in sections 15 and 17 of the West Bengal Trees (Protection and Conservation in Non-Forest
Areas) Act, 2006. '

A AlL othens Siat u_b7 cloanamae P
Ll e "Q-,?MM 94’{-&4.,{‘55! E ;j.' :
bo obieimed Lo o Ry
% < ﬂu; ﬁlgfg’“}é"ﬁ’} e ;*zv.,sﬁ i{!//y‘ jj

naf Forgst Oy

A e F

e e coadt $ ¥ariakne B
(S:gnature%ﬁha &E’ﬁét@nt Authority)

Name SELL M RANTLTA MU TRA B FS-
-Designationf-??.‘:kf'ﬁ.:’é.?};‘?:g...E’?m&‘?é%?}&?
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Permit Number .
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Annexure of Form I§I

Number of

i DBH (incm.)

Troeas Location (Plot No.) B mS:pccics' Condition of the trees
A 4; e M‘gﬁum%};ﬂ _ Bad & ey
7 {7 .
- Y
VIRV
.»}\.
fm \
1\ 3
-
Y, / fﬂju‘f £ ﬁ\
?5‘1@}; L} ,’ {E}f\ '
nAS
WEL
ABSTRACT
Species Total No, of Trees
21 SO SO S RCE
................... et
Indion by o DGl e Red iR cotton, o2 4,024 21404 08l ol porh Ol =13ME
o0 Mkaﬂ L. asf
Rasmfree 0 %mm}“j S Attt i

E. Ashat@e, e a&gm‘m Ashast o]+ 05+ 064 b7 4 02 FF 401
. AshadvOo f30meim, 9 “é:":é'ii"é‘}'%“ée‘le‘ié‘a?'%'23'5"-‘-1"';' e
Cuskamohan, hshoton, cszge,géai& beimpen~Grand Total SLLELFE, ;- I I.
5’?:;’;‘5’!’;“;“"; Wil adm ot uthite frangsbins, ‘
éﬁm @*ﬂa'f) Ly o phie -
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.’ » 4_
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Name : 117 wf?ﬁﬁmw fff?ﬁ«zw A

Designation :
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. A B c _ D E F ! G H
LIST OF TREES TC BE REMOVED {‘M
. Height {Meter) ] L
Plot No. Species DBH (cm) Approx Approx Natural/ Planted | Approx Age | Physical condition
Eastern Railway Ashut | 7 ¢ 23 6 Natural 25 Years Bad/Dry
L Eastern Railway Banyan 35 9 Natural 30 Years Bad/Dry
Eastern Railway Banyan ¢ 41 10 Natural 30 Years Bad/Dry
Eastern Railway Banyan - a4 7 Natural 30 Years Bad/Dry
Eastern Railway Bapyan 39 9 Natural 30 Years Bad/Dry -
Eastern Railway Banyan a0 12 Natural 30 Years Bad/Dry isu,.
Eastern Railway Mange . 16 g Natural 30 Years 8ad/Dry :
Eastern Railway Mango C 20 10 Natural b 25 Years Bad/Dry
____Eastern Railway Gamhar 15 9 Natural | 22Years Bad/Dry |
Eastern Railway Cluster fig ¢ 30 8 Natural 30 Years Bad/Dry :
Eastern Railway Cluster fig * 26 6 Natural [ 30 Years Bad/Cry
Eastern Railway Cluster fig 1 31 9 Natural i 30Years 1:_,H.n,mme&9< .
Eastern Railway Cluster fig 36 12 Natural i 30VYears Bad/Dry
Eastern Railway Cluster fig 42 10 Natural i 30Years Bad/Dry ;
Eastern Railway Cluster fig - 85 8 Natural 20 Years Bad/Dry .
Eastern Railway Devil Tree 15 7 Natural 30 Years Bad/Dry
Eastern Raflway Devil Tree 13 8 Natural 25 Years Bad/Dry
Eastern Hailway Gulmohar 39 7 Natural 30 Years Bad/Dry
Eastern Railway Gulmohar 28 G Natural 30 Years Bad/Dry
Eastern Railway Gulmohar 35 8 Matural 30 Years Bad/Dry
Easfern Railway Guimohar 41 5 Natural 30 Years Bad/Dry
Eastern Railway Gulmechar 40 6 MNatural 30 Years Bad/Dry
Eastern Railway Gulmechar 98 10 Natural 30 Years Bad/Dry
Eastern Railway Gulmohar 26 11 Matural 30 Years Bad/Dry
Eastern Rallway Ashoka 38 € Natural 36 Years Bad/Dry
Eastern Railway Ashoka 40 4 Natural 25 Years Bad/Dry
Eastern Railway Red sitk-cotton tree 39 9 Natural 30 Years Bad/Dry
Eastern Railway Chinese date 24 4 Natural 30 Years Bad/Dry
Eastern Railway Chinese date 35 [ Natural 30 Years Bad/bry
Eastern Railway Chinese date 41 7 Natural 30 Years Bad/Ory.

qr! oo

Lo b,
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L A B c D E £ G H :
: 351 1 Eastern Railway Chinese date 29 4 Natural 30 Years Bad/Dry !
. 36 1 Eastern Railway Chinese date « 32 S Natural 30 Years Bad/Dry
1 Eastern Railway Chinese date ¢ 68 8 Natural 30 Years Bad/{Dry
1 Eastern Railway Chinese date » 75 9 Natural 30 Years Bad/Dry
i Eastern Railway Gingerbread plum ;- 27 6 Natural 25 Years Bad/Dry
1 Eastern Railway Wild almond tree ¢ 40 8 Natural 30 Years Bad/Dry
1 Eastern Railway witd almond tree v 90 10 Natural 30 Years Bad/Dry
1 Eastern Railway Wwitd almond tree & 110 12 Natural 30 Years Bad/Ory
1 Eastern Railway White frangipanf ¢ 35 8 - Natural 32 Years Bad/Dry
1 Eastern Railway Indian blackberry - 41 7 Natural 30 Years Bad/Dry
1! Eastern Railway Indian blackberry - 35 5 Natural 30 Years Bad/Dry
1! Eastern Rajlway Indian blackberry 30 4 Natural 30 Years Bad/Dry
1t Eastern Railway Indian blackberry 72 11 Natural 30 Years Bad/Dry
i Eastern Railway Wormnan's tounge 27 9 Natural 25 Years Bad/Cry e
1 Eastern Railway indian almond 30 6 Natural 25 Years Bad/Dry :
1 Eastern Railway Cotton tree 22 8 Natural 25 Years 8ad/Dry
1y Eastern Railway Raintree - 14 4 Natural 30 Years Bad/Dry
Hw Eastern Railway indian plum 14 5 Natural 30 Years 8ad/Dry
H(w fastern Railway {ndian plum 24 i 7 Natural 20 Years Bad/Dry X
! Eastern Railway Hog plum 22 i0 Natural 20 Years Bad/Dry !
1i Eastern Railway Asian palmyra palm 18 8 Natural 15 Yaars Bad/Dry : )
1 i i
TOTAL =51 i ; ‘
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Mo, RLDA2018 Comb BDSalt Golah. Howrah (ERY17 (Part-3) Date: 27.10.2023

The Divisioual Forest Officer
Directorate of Forest

Howrah Division

Dalmia Park, Stadium Complex
3, M G Road (1¥ Floor)

Flowrah

Sub: Application for extension of tree felling permission for Commercial cum Residential
Development on railway land parcel admeasuring 17.41 Acres at 1 Acharya Tulsi
Murg(Salkia School Road}Hoewrah-711101, Ward ne -13, of Mouza Golabari,P§, PS~
Golabari,P'S, J.L. No-1, District-Howrah, P.O-8alkia ,Salt Golah on the Western Bank of
Hoogly River in Howrah (West Bengal) .

Relt Permit No-26/FP/HD/3/23-24 Dated 31.08.2023 in the name of Chiel Project Manager (RLDA)
Diear Sir

With reference to the tree feiling permit (copy enclosed), we wish Lo apprise you of the [act that we
are yet to proceed with the felling work due to high amount of rainfall resulting in condition unsuitable
for work.

Hence itis requested to extend the tree felling permission which was granted on the basis of plantation
plan valid upto 31.10.2023 to next six months to complete the work.

Your approval in this regard is highly appreciated and we are grateful for your cooperation.
This has the approval of Compelent Authority.

Thanking you

Sincerely Yours

A
Oy

LY
A -

(1. K. Srivastava)
. DGM/Project/RLDA, Delhi
Nodal Qfficer
{Authorized Signatory)

DA: As above

U Mg Tl Tl et Reonngtes o
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No. RLDA/2018/Coml./BD/Salt Golah, Howrah (ER}/1147 (Part-3}

The Divisional Forest Officer Date: 12.03.2024
Directorate of Forest

Howrah Division

Palmiz Park Stadium Complex

5, M G Road (st Floor)

Howrah

Sub: Residential Cum Conmimercial Development on Railway Land at 1 Acharya Tulsi
Marg, (earlier known as Salkia School Road) Howrah- 711101, Ward No.- 13 of Mouz:
Golabari, PS- Golabari, J.L. No- 1, Distriet- Howrah, P.Q.- Howrah, Salt Golah on the
Western Bank of Hooghly River in Howrah (West Bengal).

Sir,

We wish to apprise you that we have obtained plantation plan approval from DFQ. vide memo
no- 02/CC/HD/B/23-24 dated 20.04.2023 on 17.41 acres of land and subsequently we had
obtained tree felling permission from DFQ vide memo no- 26/FP/HD/B/2023-24 dated
31.08.2023 which has expired on 31.10.2023.

‘With reference to our jetter dated 27/10/2023 wherein we had requested to extend the tree
felling permission for 6 months as we were unable to proceed with the tree felling work (letter
attached herewith).

Now, due to change in land area [rom 17.41 acres to 20.62 acres, we had resubmitted the
building plan for sanction in HMC.

We request you to grant us plantation plan on the revised land area along with necessary tree
felling permission on 20.62 acres of land instead of 17.41 acres.

In connection to the above, three sets of plantation ptan drawing are being submitted 0 your
gaod office for your perusal.

Your approval in this regard is highly appreciated and we are grateful for your cooperation.

This has the approval of Competent Authority,

Thanking You
- arg Abpn
fio et COTERG i [ Pc okt
HRRHTEE R L w"‘
DA: As Above %\ &)
Heaa Glard
Divisional Ferest Ciiicer
i - Wowrel Dhvsian
Thankin e
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No. RLDA/2018/Comi./BD/Salt Golah, Howrah (ER)/1147 (Part-3) Date: 20/03 /2024

To:

The Divisional Forest Officer
Directorate of Forest

Howrah Division

Dalmia Park, Stadium Complex
5, M G Road {1* Floor)

Howrah

Ref: Plantation Program at Residential cum Commercial Development on railway land parcel at 1
Acharya Tulsi Marg, (Salkia School Road), Howrah-711101, Ward no -73 of Mouza Gelabari ,
AL No-1, District-Howrah, P5~Golabari, PO-Salkia, Salt Golah  on the Western Bank of
Hooghly River in Howrah (West Bengal}

Sir,

With reference to the above, please find below the required details of plantation within the .
premiscs for approval of plantation plan.

Details of trees to be planted are as lollows:

1)  Species 1o be planted - Silver oak, Monkey pod tree, Sultan Champa tree, White
frangipani, Champala, ironwood, Mahogany, Crape myrtle, Jamun, Crape myrthle, Indian
cork tree, Java cassia, Margosa, Indian labumum.

2) Advance Soil work - We shall dig the space for plantation and use
Fertilizers for the same.

3} Source of Seeds and - To be purchased from renowned Horticulture,
Seeding for Plantation

4} Space Planiation pattern - Spacing 3.5m x 3.5m

5) Titme when plantation to - At the time of completion of project.

‘Thanking 5'91.1_, -

Appoved e ein -

/" e aRur e

\‘Q"\ oA Chief Project Manager
A w7 iy T sl wramn
Divisiamf Forest OfﬂCGT Bzi! Land Cevelogment Authority, Kotkata

Howrah Division

Y R

Uit o023, Tiir Poor, Xewooko Ko Y MRU Buitdin, Ajmeri Gate, New Delbi-110002
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Mm_w_‘(“:'or\ VON  SPACING QY. HGH
SYMBOL SC%ENT[F&C NAME NAME (M) ¢ (NO) 1§ (M)
R e _iﬂ,__m b
' Grevillea robusta | Silver oak 35 b 6
___fi.u__,,.‘NA,__..,ﬂ__._..,,_ s e e ;_.m,.__f. e oA ek AR T i e u-z—ﬁw—-m
| Samanea saman ;Monkey pod tree | 35 48 | 0
i } [ !
~_r___..,u3__ _________________________ - - i _M,_.i_—__._——
| Calophylum ‘Suitan Champa tree! 3.5 126 | ©
~ Uinophylum e _,_Mw_m_l__w
s | 7% | Pumeraaba | white fangipan 35 | 37| 6
E T % I S
- . 5 1 . i& | |
5 | %3;{& l\Michehachampaka!Champaka | 3.5 79 El1 6
% %"{;i;?ﬁ i | ——
TS S | i ! \
6 L . Fagraea fragrans iironwood l* 3.9 131 ll 6
R E i z
7 l Swietenia tMahogany l‘ 35 27 i\ 0
| : . marcophylia 1 2 !
T oo | —
o | g | Lesestoema cepebyte |35 | W 4
i indica | '
9 g 1_ Syzygium curmini  Jamun 3.5 64 | 6
| i
0 1+ © Lagerstromia | Crape-myrthle | 3.5 63 | 6
Ry © % Lanceolata | -
PEO | | Millingtonia | \ndian Corktree | 35 \ TR
T e Cassia | . \ BN
T2 {3} | l Javanica Java cassia i 3.5 6 | 6
B A Wy Y — g
RN SEps Azadirachta i Margosa !
1.‘3:.. _;:,%\Qgr gﬁ indica 1 I 174 1 6
. . | R — -
TR Cssiafila - Inian Laburum 3021 6
' S e L b
e --
TOTAL NO OF TREES \ggf
3 —

Divisional Forest Officer
Howrah Divisian
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No. RLOAJ2018/Coml./BD/Salt Gulah, Howrah (ER)/L 147 (Part-3}

The Divisional Forest Offwer Date: 2(.03.2024
Directorate of Forest

Howrah Division

Dalmia Park Studivm Complex

5, M G Road (1st Floor)

Howrah

Sub: Residentia! Cum Commercial Development on Railway Land at 1 Acharya Tulsi
Marg, (earlier known as Satkia School Road) Howrah- 711101, Ward No.- 13 of Mouza
Golabart, PS- Golabari, J.1.. No- I, District- Howrah, P.O.- Howrah, Salt Golah on the
Western Bank of Hooghly River in Howrah (West Bengal).

Sir,
We wish to apprise vou that we have obtained plantaion plan approval from DFO. vide memo

no- 02/CCHEA3/23-24 dined 20.04.2023 on 17,41 aeres of land.

Now, due 10 change in land area from 17.41 acres o 20,62 acres, we request you to grani us
fresh plantation plin on the revised land area along with necessary tree felling permission on
20162 acres of land instead of 17,47 acres.

In connection fo the ahove, redevant documents and drawings are being subsnitted to vour good
office for vour pevusal.

Your approval in this regard is highly appreciated and we are gratefu] for your cooperation.

This has the approval of Competent Authority.

Thanking You

TS e
V e gileEr v

-~ ¢

o Proact Manag.

ol e st e Reczived cpatents wihaul yarfieation
Raitand Dovelopment Authontyy e e S /!
} L 9 !/6%/2/

~f “Head Clark ‘

Hisional Fores.tioﬁicef
Howrah Divisich
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No. RLDA/2018/Carni./BD/Salt Golah, Howrah {ER)/1247 (Part-3) Date: 18/06/2024

To:

The Divisional Forast Officer
Directorate of Forest

Howrah Division

Dalmia Park, Stadium Complex
5, M G Road {1* Floar)
Howrah

Sub:  Our Residential cum Commercial Development on railway land at 1 Acharya Tulsi
Marg, {earlier known as Salkia School Road)Howrah-711101, Ward no -13, of Mouza
Golabari, PS-Golahari, , J.L. No-i, District-Howrah, P.O-Howrah ,Salt Golah on the
Waestern Bank of Hoogly River in Howrah {West Bengal}.

Ref: Certificate No. 01/CC/HD/8/24-25) dated 29/04/2024

Sir,

We wish to apprise you of the fact that based on the above referred clearance certificate from your
good office, we have obtained the sanctioned plan vide Building Permit No:  SWS-

OBPAS/19802/2024/0761 dated 13/06/2024 for the above mentioned premises. There are Seventy
five numbers of trees and the same are falling under the construction area.

We are enclosing herewith the documents pertaining t© felling of trees to your good office and we
request you to kindly grant us necessary permission to fell the said trees which are causing abstruction

in the project development at the earliest.

Thanking you,

Recewed coatents wibas! wnfication
=S
" Head Clark 1.9/4€/24
Ddvisional Forest Oficar
Hawrah Omision

(Dudi Chalapathi Rao)
Assistant Manager/Projects/BBS
{Authorized Signatory)

Encl: As stated above
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No. RLDA/2018/Coml./BD/Salt Golah, Howrah (ER)/1147 (Part-5) Date: 08.07.2024

The Divisional Forest Officer
Directorate of Forest

Howrah Division

Dalmia Park Stadium Complex
5, M G Road (1st Floor)
Howrah

Sub: Residential Cum Commercial Development on Railway Land at 1 Acharya Tulsi
Marg, (earlier known as Salkia School Road) Howrah- 711101, Ward No.- 13 of Mouza
Golabari, P§- Golabari, JLL. No- 1, District- Howrah, P.O.- Howrah, Salt Golah on the
Western Bank of Hooghly River in Howrah (West Beagal).

Sir,

1 .We would like to bring your attention to the fact that our project at the above
mentioned site is in the development stage.

2. The creepers, climbers, bushes etc. growing on the structures has become a safety
hazard as they are prone to falling any time, becoming a threat to human tives. Numerous
hranches and roots are jutting out and hanging in such dangercus condition posing as a
risk to the property as well as the labourers and site visitors. Hence we are requesting
you to grant us permission only to trim the plantations.

3. Additionally we are enclosing the photographs so that you can understand our
predicament. However, we assure you that we are committed to the preservation of
nature and the overall aesthetics of the neighbourhood.

4, We genuinely appreciate your time and consideration in addressing this matter, Thank
you for your attention to this request, and we look forward to hearing from you soon.

Sincerely,

1 T
Mg Lo

i TRt
Typunnal PR TN
bt e



No. RLDA/2018/Coml./BD/Salt Golah, Howrah (ER})/1147 {Part-5} Date: 25.07.2024

The Divisional Forest Officer
Directorate of Forest

Howrah Division

Dalmia Park Stadium Complex
5. M G Road (1st Floor)
Howrah

Sub: Residential Cam Commercial Development on Railway Land at 1 Acharya Tulsi
Marg, (earlier known as Salkia School Road) Howrah- 711101, Ward No.- 13 of Mouza
Golabari, PS- Golabari, LL. No- 1, Distriet- Howrah, P.O.- Howrah, Salt Golah on the
Western Bank of Heooghly River in Howrah (West Bengal),

Sir,

1 .With reference to the above, we had apprised you before about the dangerous and life
threatening conditions of the creeper trees present on the old structures lying on the
premises and requested your permission to trim them for safety measures.We regret to
inform you that the permission is still pending,

2. Further, we wish to inform you that the trees have already fallen in dangerous way and
many other trees are present on the old structures adjacent to the boundary, which may
fall anytime. We are annexing the photographs where in you can clearly see the risky and
perilous way the branches and parts of the trees have fallen and many are hanging and
falling over the road, which can cause serious damage to any moving vehicles or person
crossing the area.

4. We would also like to apprise you that there is a school lying beside our premises and
due to the ongoing monsoon and heavy rainfall the creepers and trees will cause serious
damage o property and accidents may happen anytime.

5. This is a serious cause of concern and we request and urge you to take quick action and
grant us permission to fell the trees at the earliest to avoid any accidents.

5. We thank you for your attention to this request.

Sincerely,
sararvsd Soens s WTGRARN

a;/ 9
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Government of West Bengal
Directorate of Forests
Office of the Divisianal Forest Officer, Howrah Division
5 M. G. Road, Dalmia Park, Stadium Complex {1 Floor), Howrah-711101,
Phone & Fax-033-2641-1772, E-mail :dfohowrahizmail.com

No. 2715/28-2 Date 05/08/2024

]
The Chief Project Manager,
Rail Land Development Authority, Kolkata.

“

Sub-Residential Cum Commercial Development on Railway Land at 1 Acharya Tulsi Marg, {earlier known as Salkia
School Road) Howrah — 711101, Ward No.- 13 of Mouza- Golabari, P.S.-Golabari, J.L- No.-1, District- Howrah,
P.0.- Howrah , Salt Golah on the Western Bank of Hooghly Riverin Howrah {West Bengal).-Reg.

Ref. Your office letter no. RLDA/2018/Coml./BD/Salt Golah, Howrah [ER)/1147 {Part-5), Dated. 25.07.2024
The Range officer Urban S.F. Range letter no:- 199/HU-28, Dated.:-01.08.2024.

Sir,

This is for your information that as per the field visit report of the Range Officer, Howrah Urban 5.F. Range
report {as enclosed) there exists 145 {approx..) nos. of trees which are situated on the dilapidated building,
taking the ground level as the building level. Those may be included in project tree felling proposal and
accordingly and new marking list may be submitted with tree planting details maintaining 1:5 ratio .

This is to inform you that as per the West Bengal Trees (Protection and Conservation in Non-Forest Areas)
Act, 2006 and West Bengal Trees {Protection and Conservation in Non-Forest Areas) Rule-2007, no permission
is required for trimming or removing the branches of tree by the land owner as per sub section 3 of section
(3}, feliing of trees shall not include lopping off a limb of tree for the following purpose:

{a) Maintenance of electric lines, roads and other works of public utility provided that

{b} Such lopping does not pose any threat to the survival of the tree.

{c) Maintenance and beautification of the parks and gardens.

{d) When the limb of a tree causes serious inconvenience to the local residence or disrupts public
services {transportation system),

This is for your information and taking necessary action.

Enclos.:- As stated above. LA
Divisional Forest Officer
4, Howrah Division
Mo. 2715/28-2 Date 05/08/2024

Copy forwarded for informatiop{BALE +atorof Forests, Parks and Gardens Circle, West Bengal.

Divisional Forest Officer
Howrah Division
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No. RLDA/2018/Coml./BD/Salt Golah, Howrah (ER){1147 (Part-5) Date: 08.08.2024

The Divisional Forest Officer
Directorate of Forest

Howrah Division

Daimia Park Stadium Complex
5, M G Road (1st Floor)
Howrah

Subs Residential Cum Commercial Development on Railway Land at 1 Acharya Tulsi Marg,
(earlier known as Salkia School Road) Howrah- 711101, Ward No.- 13 of Mouza Golabari,
PS- Golabari, J.L. No- 1, District- Howrah, P.O.- Howrah, Sal{ Golah on the Western Bank of

Hooghly River in Howrah (West Bengal}.

Ref: Your letter no-2715/28-2 dated 05.08.2024

Dear Sir,

With reference to your above captioned letter, we wish to apprise you that we have
obtained plantation plan twice for the above mentioned premises on 29.04.2024 vide
memo no 01/CC/HD/Bf24-25.8 on 20.04.2023 vide memo no:02/CC/HD{Bf23-24.Also we have
obtained felling permission on 31.08.2023.

Further, multiple inspections were carried out from your good office with site wisit
regarding the approval of plantation plan and tree felling permission following which we
have discussed your concerned department repeatedly if felling permission is required for
the creepers situated on the dilapidated old structures inside the premises.

On that note, we have been informed verbally by the department that these type of
creepers do not fall under tree category as they have not grown directly from the ground
level and hence felling permission is not required for these creepers which are lying on the

old structures.

Further, as per the approved plantation plan, vide memo no 01/CC/HD(Bf24-25 dated
29.04.2024 we have mentioned that we are felling 75 no of trees and we will plant 375 no.
of trees i.e. (1:5).Also, with reference to your letter mentioned above, for felling of 145 no
of trees we will need to plant 725 no of trees. Hence total no of trees to be planted is

(375+725=1100 no of trees).




=y

Now, please note that we are planting 1203 no of trees which is already mentioned in our
approved plantation plan. Hence there is no requirement of changing the plantation plan

in this regard.
Hence we are requesting you to please issue us the felling permission on basis of the
plantation plan.

For any further clarification, please feel free to contact the undersigned.
Thanking you,




34

Goverameant 6f West Bengal
Directorats of forests
Office of the Drastonal Farest Offtcer Howrah Cavision o
S O Road Dabeua Park, Stadwm Complex {17 Floor), Howrah-711101
Phone & Fax-033-2641-1772, E mait :dichowrah@dunat.com

Mo 2973 J2B2 Date 12/08/2024

To
The Cheef Prggoct Manages,

Rini L und Development Autharity, Koikats.

Sui,  Residential Cum Commercial Development on Railway Land at 1 Acharya Tulsi Marg, {earfier known as
salkia School Road) Howrah = 711101, Ward Ne.- 13 of Mouza- Golabari, © .5 -Golabari, J.L- No.-1, District-
Howrah, F.O .- Howrah . Sait Golah on the Western Bank of Hooghly River in Howrah [West 8engal).-Reg

Ref 1 vour affsce letier po. RLDA/2038/Coml /8D %al Golah, Howrah {ER)/1147 {Part-5), Dated (38.08.2024
7 This oifice lesier no. 2715/28-2, Dated, (15.08.2024

S

With referepce to the above subject, this s for vour information that the approval of plantation plan
requires 10 he revised as more 145 {opproxt nos of trees (o be added in respact of wee felling fist. Your
previvusly subnimtted 76 nos, and currenilyiound niore 145 nos. {approx.} Lotakly 221 nos. need to be integrally
nresented w one apphcation for felling, Accordingly your previous appr oval of Plantation Plan needs te be
corrected 10 respect of 221 nas. of tree felling,

Hereby you are requested to submil a revised Plantation Plan as abovesaid.

« e A
H gﬁ
Enclos.:- As stated above LN
3 s

it -
Dwisionat‘Forest Officer
-3f+_ Howrah Division

Mo 27737782 Date 12/08/2024
Copy forwarded for information to the Conservator of Forests, Parks and Gardens Oircte Wast Bengal.
) B

Divisionai Forest Officer
<y Howrah Division
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The Divisional Forest Oificer

Trectorate of Foregt

sigwral Divisian
nia Park Stashium ¢
2, 3 G Road {1t floes?

g 'v\.‘fa}"

pusc}

Sunr Residential Cum Commercial Development on Railway Land at 1 Acharve Tulsi
Meard, {oarlier known as Satkis Scheol Roadt Mowrshe pumo, Ward No.o 13 of
#ovzaGolabard, P35 Golabarl, L1, No- 1, Bistrict- Howrah, PO Howrah, Salt Golal: on the
wastern Bank of Hooghiy River in Howrah (West Sengai).

et Your memo no-2775/28-2 dated 15082004

Vg Jir,

vreference 1o your above captoned letter, we are hereby submitting the revised

plantation plar i regoect 220 no o rees which are reguired to be felled.

Mow, we request you to please appsove our plantatioh plant and grant us the necessary

teling pormussion.

Erwinend, fevised grantaihon plan

Par 4 DR “3\05\ dezy



No. RLDA/2018/Coml./BD{Salt Colah, Howreh (ER)/1147 (Part-s) oiRE, el gexy

The Divisional Forest Officer
Directorate of Forest

Howrah Division

Dalmia Park Stadium Complex
5, M G Read (1st Floor)
Howrah

Sub: Residential Cum Commercial Development on Railway Land at 1 Acharya Tulsi
Marg, (earlier known as Salkia School Road) Howrah- 711101, Ward No.- 13 of
MouzaGolabari, PS- Golabari, J.L. No- 1, District- Howrah, P.O.- Howrah, Salt Golah on the
Western Bank of Hooghly River in Howrah (West Bengal).

Dear Sir,

We are enclosing the Environrnental Clezrance received on 14.08.024 vide memo no:
ENAE-H-1/48 172023 for your perusal as required by your concerned department.

We request you to kindly issue the tree felling permission at the earliest.

Enclosed: Envirgmmental Clearanee

Thanking you,




L

No. RLDALo18/Coml./BD/Sal Golah, Howrah {ER 1147 (Parts)

The Divisional Forest Officer
Directorate of Forest

Howrah Division

Dalmia Park Stadium Complex
5, M G Read {1st Floor)
Howrah

Sub: Residential Cum Commercial Development on Railway Land at 1 Acharya Tulsi
Marg, (earlier known as Salkia Schoo! Road) Howrah- 711101, Ward No.- 13 of
MouzaGolabari, PS- Golabari, J.L. No- 1, District- Howrah, P.0,- Howrah, Salt Golah on the
Waestern Bank of Hooghly River in Howrah (West Bengal).

Ref: Your memo no-2773/28-2 dated 13.08.2024
Dear Sir,

With reference to your above captioned letter, we are hereby submitting the revised
plantation plan in respect 220 no of trees which are required to be fefled.

Further, we are enclosing the Environmental Clearance received vide memo no: EN/T-1-
1/481/2023 for your perusal.

Now, we request you to please approve our plantation and grant us the necessary felfing
permission,

Thanking you,

E;Tg@g‘u\\ \
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HO[BJ24-2¢ Deled 29
Form IV / /5} 1-as, Pe f-29 6414
Form for Certificate of Clearance for Developers
{See Rule 7(5) ]
N S P P R «f
Certificate No. ..@?::}.f./.é;.{.5&&’?,&,&2?»,@; g Dated : 20.{7.... LG8 e

MR DUDEL CHALAPATL RAO ( Ruthomled

atcr
Whereas the developer, Sri/Smt./Messts.(. Rad | Locadd Developmend. ﬁ#fé@.’}ﬂl}?fg 7’)

Address : Liond b= 702 R, 71k Flrvr, Kommee b Tawes: wzzcmm.(ﬁ.wmg

mewt (h Nedd C?)ax'.ﬁc /{' aco.
has submitted an application with the prescribed fee on... .2‘67@3.ﬂ?5f?/j ...............

Certificate of : Clearance for the following developmental projsct ;
» 5 - o Fa/i 3 !
(a) Mature of Project Aedn. a&’«ﬂfld Cuan Commeresad B @fc }

(b) Location : HJWT“’A Munins f{‘ﬂj Colt m‘tcéam e watzd o {4
(DEhcefpro 33, KH IO ~3,Dagwo - 2.8 ta 4 2(D) Sheetwo -39,

(c) Detaﬂs of Plot(s) of Land : ISHN2:7 182 pagt 0 122 o f0.13 6182 JJM/JIY@SW
}(HM ~;9_ hs e -/oo{—ol‘ig _91«.&/%%1 kffﬂu~4,3>‘~;vﬂo Tés(7, 19/4;

%ﬂf Jz_.fc @5}:“.6,\/.: 13, Kbt = §; Dogae - | 6 (39 (BNSh 4 o f
) TOtAl AR IR ) o v s irrarscsensanseanssnssbisdsinscnrsnsanssisiuosssn Gpueasrenanscssieis No- -
@) ﬁtai éaé( Y b"*}-‘v‘c -7, T lake -5, Moliya - nglﬂe.ba_m Fs.- qq{;fgﬂé

AND Whereas the aforesaid dcvé?op;eﬂias gli g*ﬁm;#%plantatmn plan in the prevcn%cdcfonnafjm

AND Whereas the undersigned has approved the said plantation plan after satisfying hitaself on proper
scrutiny of the plan and completing the field inquiry that the proposed plantation of trees as shown in
the pinntatio‘n plan is in accordance the provisions of the West Bengal Trees (Protection and Conserva-
tion in Non-Forest Areas) Act, 2006 and the rules made thercunder;

AND Whereas the concurrence of the West Bengal Pollution Control Board-has been obtained vide
their letter No. 493 -2N - 123[2004 (vol- 11D, ... dated . L6 OB R oo veoraea”

Now, therefore, the undersigned issues this Certificate of Clearance in favour of the aforesaid devel-
oper in accordance with sub-section (4) of section 9 of the West Bengal Trees (Protection and Conser-
vation in Non- Forest areas) Act, 2006, subject to the following conditions :-

1. This Certificate is non-transferable,

2. The developer shall take up plantation of trees over. 1..@.&.?3.2.9.’..6.}?{5&.},....ha)(subjcct to & mini-
mum of 5 times the trees, if any, to be felled}) in the same plot(s) of the land being developed in accor-
dance with the approved plantation’ plan and corgplete the same Within#i..co.vcvvciiiccnnins months(s)
from the date of sanction of the building / construction plan by the sanctioning authonty

#x The applicont-Shall plant Hhe drees Wlibin a- 3P, of- R pears From(x)
+ht olate. AJ ﬁf’,ia Peaniid mn M/zf#ﬁf&ﬁ!—aﬁi« o1, vide Meamp we RLD»‘?/

2¢18/Coml. |80 /511 trolals merw(/)/»fﬁ"{pmﬁ 5‘) Daled ~1608 2024)
(x) Md"—’em"'{ ﬁ}l" 6};" ]Lk«f_ LRkt ?ﬂyg_;
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-
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3. As provided in the proviso to sub-section (9) of section 9 of the West Bengal Trees (Protection
and Conservation in Non-Forest Areas) Act 2007, the plantation has to be implemented before the
‘development project is initiated;

4. Formal permission for selling of trees on the land being developed, if necessary, will be granted
only after the sanction of the building / construction plan;

5. This Certificate shall cease to be valid if the building / construction plan in rejected by the sanc-
tioning authority or if the plantation work in not completed within the period as specified in the
Corditiont No. 2 above.

% A;ﬁfcx Fhe }:Emﬁﬁjﬂm 18 dore.

in. pregembed marmen jofomdhion x
Fetoe. Shan e d s bl Hae 0/p Divi Giened S
Fovest tf'ﬁ;'ca\r} Heved Bivitaoy, ¢

Ver s ceclon fink fe be Aone. (Signature of the Compctcxft Authority)
(}AJ%LL;’A— e/Lt,g g’l{[g'c e,
Name : SRL2ICAK.KUMOBRMANDAL. B £S5

X plantedyen Pm@'awn[m}u}u@ . _
Designaticn:pswm onaf rm:ﬁ«/" 5’7%/'56’\5 ...........

------------------------------------------------------

Holwatls <Divitnen

Official Seal : ...vrveren: ramiteresatsenaraasensutsanennas

By Order of the Governor,

Sd/-
Smt. Shila Nag
Joini Secretary to the Govt. of West Bengal

Pubiished by the Controller of Printing and Stationery, West Bengal and Printed at Padma Offset
Kulgachi (Near Library), Howrah-711306
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No. RLDA/2018/Coml./BD/Salt Golah, Howrah {ER)/1147 (Part-3) Date: 20/03/2024

To:

The Divisional Forest Officer
Oirectorate of Forest

Howrah Division

Datmia Park, Stadium Complex
5, M G Road (1 Floar)
Howrah

Ref: Plantation Program at Residential cum Commercial Development on railway land parcel at 1
Acharya Tulsi Marg, (Salkia School Road), Howrah-711101, Ward o -73 of Mouza Golabari ,
)L Nu-1, District-Howrah, PS-Golabari, PO-Salkia, Salt Golah  on  the Western Bank of
Hooghly River in Howrah (West Bengal}

Sir,

With reference 1o the above. please fned below the yequired details of plantation within the

premises for approval of plantation plan.

Detaits of trees o be planted are as follows:
1} Species w be planied Silver oak, Monkey pod tree, Sultan Champa tree, White
frangipani, C*mmpak’x lronwoud, Mahogany, Crape myrtle, Jamun, Crape myrthle, Indian

cork tree, Jave cassia, Margosa, Indian labumum,

2] Advance Soil work - We shall dig the space for plantation and use
Fertilizers for the same.

3 Source of Sceds and To be purchased from renowned Horticulture.
Sueding lor Planiaton

4) Space Plantation patters - Spacing 3.5m x 3.5m

5 Time when plantation o - At the tume of completion of project.
) i I proyj

Thanking vou,
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MT OF NE\/\/ TREES PROPOSED ON GROUND

o e e i s St e tnm e et Ao ki e
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Grevillea robusta  Silver 0ak 35 5 6

- Sl Samanea saman  Monkey pod tree 35 48 0

_ inophyllum_

|

L= ' Calophylium Sultan Champatreel 35 126 6
} R . i

|

i

!

. Plumeria alba - White frangipani 35 -3 6
o Michelia champaka - Champaka 3.5 79, 6

N
. ‘,%f ‘

h

 Fagraea fragrans ironweod 35 Z 131 6

‘-\j.

. marcophytia

—— A - I . . s e . — ORI PRppRSPSL A

Swietenia _Mahogany 35 ? 29 ; 6 “
\

o0

i e
| . legerstoemid  Crapeldyfle TR R
I ndica _ ‘ | |
| |
!

9 © Syzygium cumini © Jamun 15 64 6

Lagerstromia * Crape-mytthle  © 3.5 . B8 6
Lanceolata '
- Millingtonia
hortensis

CoLon

Indian Cork tree 3.5 51 6

Cassia

Java cass " t
Javanica va cassia 35 “ 6 : 0

Azadirachta Margosa -
indica

Cassia filula indian Laburnum 302 0

____-_.,..___w____H._.___.,.___._.,__.__,..——mu_..“.M___-_.__._._# __,_,,.__m.__.—._w—__.,___a»——_d_—«_-m__w_ﬂ_-.m_._ P
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No. RLDA/2018{Coml./BD{Salt Gelah, Howrah (ER)1147 (Part-5)  Date: 24.10.2024
To:

The Divisional Forest Officer
Directorate of Forest

Howrah Division

Dalmia Park Stadium Complex
5, M G Road {1st Floor)
Howrah

Sub: Residential Cum Commercial Development on Railway Land at 1
Acharya Tulsi Marg , (earlier known as Salkia School Road) Howrak-
711101, Ward No.- 13 of Mouza  Golabari, PS- Golabari, J.L. No- 1,
District- Howrah , P.O.- Howrah, Salt Golah on the Western Bank
of Hooghly River in Howrah (West Bengal).

Sir,

With reference to the tree felling permission vide permit no-23/FP/HD/B/24-
25 dated 20.08.2024 pertaining to the above captioned project, we wish to
inform you that the felling permit had the validity up to 19. 10.2024 (annexcd
herewith for your reference}

Due to various limitations such as durga puja and ongoing holidays,
continueus rain fall and safety issues for labours due to the rain along with
unavailability of labours, we were unable to complete the felling work within
the given time.

Hence we request you to grant us one month extension to complete the
pending work.

We will be grateful for your consideration and approval in this regard.

Thanking you,

Enclosed: As above
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Government of West Bengal
Directorate of Forests
Office of the Divisional Forest Officer,Howrah Division
5 M. G. Road, Dalmia Park, Stadium Complex (1" Floor), Howrah-711101. §
Phone & Fax-033-2641-1772, E-mail : dlalewrahuumal com

. No. 3619/28-02/24 -25

Dated: 19 .11.2024
To:  Chief Project Manager
Rail Land Development Authority, Kolkata

Unit No-702-B, 7" floor,kennectus Tower-il DMR(Building )
Ajmeri Gate, New Delhi-110002.

Sub:- Extension of Validity time for felling permission of 13Nos.verious species of
bad / dry trees vide Permission No. 23/FP/HD/B/24 - 25, Dated :20.08.2024.

Ref.:- Your Office Memo No. RLDA/2018/Coml./BD/Salt Golah,
Howrah{ER}/1147{Part-5, dated, 24.10.20724.

Sir/Madam

With reference to the subject cited above, your prayer is hereby approved
for extension of time up to 18.12.2024 for felling of 13 Nos. various species (list
enclosed) of bad/dry trees at Govt. plot (Eastern Railway, as per mentioned plot in

application}, Mouza- Golabari, J.L. No. 01, P.S, -Golabari, Dist- Howrah, No further
permission will be entertained.

All terms condition as laid down in previous permission will strictly be followed.

N

\

3\
. \C\} .
tvisional Forest Officer
Howrah Division

No.3619/28-02/24 25 "~~~ 0 o

19/28:02/24-25 "~ ~ _ Dated: 19.11.2024 |
Copy forwarded for information to:-
1. The Range officer, Howrah Urban $.F.Range.

Sd/f-D. K. Mandal

Divisional Forest Officer
Howrah Division
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List of the trees
sl - No. Qf Plot No, 777 TSpecies s GBHEem) . Class wmmﬁﬁ{é[éaﬁimfg
LMo _teees - e s Senditian |
11 fasternBailway | Momgo T 123 C _ Bad/Dry
: 2 .‘_u__ __1___ Ea}t:m Rai!wav : Mangd a3y C B -Bad!Dry
=y 1 FasternRailway __ Mango 37 c Bad/Dry |
) 1 | fasternRailway | Mango - 69 C | Bad/Dry
5 _ )} EssternReitway | Gamhar 112 A gadf/Dry |
‘ ‘6 - 1 |FasternRaiiway  Garohar C180 A . BadjDry
i; '7 * 1 !EasternRailway Ciuster Fig © 50 £ | Rad/Dry
’f 8 ! 1 Eastern Railway ' Cluster fig 45 : “' £ ¢ Bad/Dry
,9“ .1 1 EasternRailway  Cluster Fig . 250 ; E i Bad/Dry
{ 10 T Eastern Raitway | Wild Almond tree 112 £ i Bad/Dry
111 4 Eastern Railway | Wild Almond tree | 60 E Bad/Dry
{12 1 !EasternRailway ! Indian Black Berry | 125 ! < Bad/Ory
13 0+ 1 | Eastern Railway l Women's Tongue | 93 ! TR { Bad/Ory
| | {Albizia lebbeck) | i
ATT ,S;Tﬁ-\ ED .
Divici f}i‘\%\j‘w ' Co : -g%ﬁ"m
ivisiond[*Forest Officer . e
Howrah Division ‘ - Beat Ofticer

Howrah Urben 3. F. Range




BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO
231 /2024 /EZ

Debasis Das
... Apllicant
Versus

State of West Bengal and Ors

...Respondents

AFFIDAVIT IN OPPOSITION ON BEHALF

OF THE RESPONDENT NO 9

Mr. Sandipan Das
Advocate
High Court at Calcutta
Resi cum Chamber at 35/1 ABL Road
Kolkata-700060
Ph- 9038121315

Emailld: contactsandipandas.adv@yahoo.com




